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Deputation of S.A.S. Accountants to
M/o External Affairg

8617, SHRI SHAMBHU NATH CHA-
TURVEDI: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether S A.S. Accountants were
taken on deputation by his Minijstcy in
1978 as in previous years;

(b) whether contrary to the usual
practice of keeping them on deputation
here for three years, they have been
ordered to report to their parents de-
partmenis by the 31st May 1979,

(¢) if g0, the reason therefor;

(d) have these men been declared
surplus; and

(e) in view of the unsettling posi-
tion of such short term transfers and
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the hardship caused to their families,
will ‘Government reconsider their de-
cisioa and allow them to continue for
their full term of three years?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF.
FAIRS (SHRI SAMARENDRA
KUNDU): (a) to (e). In 1978, as
in previous years, the servicez of some
SAS Accountants were taken hy the
Ministry of External Affairs on depu-
tation as a sufficient number of ac-
counts trained peérsonncl were not
available within the Ministry.

As in the past the deputation period
was for a period of Jne year initially,
renewable in case of requirement. As
a sufficient number of accounts irain-
ed officers from the IFS ‘B’ are now
becoming available it was decided that
the deputation period nf SAS Accoun-
tants should not be extended and that
the posts should be filled as laid down
in the IFS *B’, (R.C.S.P.) Rules 1964.
However on some of the SAS Ac.
countants representing that they may
be retained up till the end of May 1979
to coincide with the end of the acade-
mic session, this was agreed.

These officers have not been dec-
lared surplus but their services have
beea placed at the disposal of their
parent departments on the expiry of
the period for which these services
were requisitioned.

New Railway Station Building

8618, SHRI G. BHUVARAHAN:
Will the Minister of RAILWAYS be
pleased to state in view of Panrutti
being the Municipal Town, Taluk
Headquarters and big businesg centre,
is there any proposal to construct a
new railway station Building with
modern amenities as the present one
is very old and also madeqaute to
the present needs?

THE MINISTER OF STATE IN
THE MINISTRY OF  RAILWAYS
(SHRI SHEO NARAIN): TFor the

present there is no pr'o_posal to cons-

truct a new station building at Pan-. -
rutti as the existing building though -
old i8 considered adequate to deal
with the present level of traffic at this
station,

Employment Opportunities for Rural
Workers in Off-Season

8619. SHRI P. M. SAYEED:
SHRI M. V. CHANDRASHE-~
KHARA MURTHY:
SHR]I A. R. BADRINARAYAN:

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state: '

(a) whether the Mathew Committee
on National Employment Service has
expressed the views that a full: eme”
ployment policy should aim at to create ’
more opportunities for productivé em:’
ployment to rural workers duriag agri-
culture off-season when they are un-
employed;

(b) whether Government also feel
that farmers need work during off-
season;

(¢) whether the Union Ministry 1s
considering any steps in this resard;’
and

(d) if so, the details of the proposed
scheme being considered?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): = (a)
Yes, Sir,

(b) to (d). The recommendation has
been forwarded to all the State Gov-
ernments and Central Mimstnes for )
obtaining their views for ena'bling the .
Central Government to take a finol
decision. The matter will be finalis.
ed after we havé received rephes_
from the State GowmmentSICentral.
Ministries. - :





